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I Shrl B. N. Kureel: 
I Shrl Vlshwa Nath PaDdey' 
I Shrl H. C. Soy: 
I Shrl 8. M. Bauer,lee: l Shrl Hukum Clwul 

Kaehhaviaya: 
Shrl Baret: 
Shrl M. Kampure: 
Sbrl D. D. Mantri: 

Will the Minister ot Finane. be 
pleased to state: 

(a) wheher the Enforcoment Direc-
torate has caused the hOllse.i "'f certain 
ftlm artistes in Bomba,v to be search-
ed for alleged violation of Foreign 
Exchange Regulation. SIId for unear-
thing unaccounted. money during th" 
fourth w .... k of August. 1964 . .]nd 

(b) it so, how much caSh and gold 
had been seized during this enforce-
ment action and how many film ar.t.ors' 
houses were ..earched? 

The Mlala&er of Piauin&' (Shrl B. 
•. Bbapt): (a) and (b). Officers of 
the Enforcement Directorate, Ministry 
Of Finance searched the houses at 7 
film artistes in Bombay for the viola-
tion of Foreiln Exchange Regulations 
and seized foreign currency of difto-
rent denominations including 393 gold 
eovereill\S and travelle1'S' cheques 
valued at £ 1785. In addition Indian 
currency amounting to Ra. 33,13,000/-. 
1772 grams of gold, documents and 
other miscellaneous articles have also 
been seized 

FamIly Plumln«. 

OUI·1EFt ~~, Shri K. N. Tlwary: 
SIW Kubl Ram Gupta: 
Shrl Balmllrl: l ShrI Buappa: 
8hri E. Madhasuclan Rae: 

Will the Minister of aealtb be 
pleased to state: 

(a) whether targets of family plan-
ning and control of population growth 
programme are to ·be proposed to be 
radicolly revi~ed. 

(b) whether it is a fact that 70 per 
cent of the allocation of Rs. 27 crore 
for the Third Plan period remains 
unutilised; and 

(c) the steps proposed to be taken 
10 achieve substantial pro,!:l'ess in this 
field? 

The Minister of Health (Dr. SWlblla 
Nayar): (a) The goal Of family plan-
ning programme is to reduce the 
birth rate in Indi.a to 25 per 1000 popu-
lation 8S eady as possible. This tar-
get is not proposed to· be radically 
revised. 

(b) Plan provision of R •. 2697.87 
lakhs has been made for family plan-
ning programme during the Third 
Five Year Plan period (including IU. 
2000 lukhs in the Centre). 'fhe pro-
vision for the periOd April. 1961 to 
June. 1963. was Rs. 618.5 lakhs at the 
Centre and Rs. 181.91 lakhs in the 
States. The estimated expenditure 
for the same period is Rs. 435.61 lakhs 
at the Centre and Rs. 1:>2.10 lakh. in 
the States. It will be seen that t.he 
percentage of the utilisation of funds 
i. 70'4% at the Centre and 83'6% 
the States. . ... 

(c) The Family Planning Program-
me has since been re-organised with 
effect from the 4th October. 1963. 

E:o:tellfllon of C. G. H. Stheme In Delhi 

8hrl 8arendra Pal 81Dch: 
Shri S. M. Banerjee: 
Shri MI. N. Swamy: 
Dr. 8arad1sh Roy: 
Shrl P. Kunh.n: 
Shri Imblchillava: 
8ilrl ~war ToU.: 

·111. -< Shri BisbanchaDder Se&ll: 
I Sbri B. p. Yaclava: I Shrl Dhaoo: 

Shrlmatl Savltri Nllam: I Shrl D. C. Sharma: 
8bri P. K. Dec: 

I 8bri SOIanIll: 
Slid Vlshwa Natb P ..... ey:. 

l Shrl E. MadhUAcIaD Rae: 
Will the Mini.t~r of Health be· 

pleased to state: 
ral whether it is a fact that a new 

scheme has been formulat<:d to ext""d 
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the Central Gov"rnment Health 
Scheme to non-Government employees 
in some sel~rted colonies in the Capi-
tai; and 

(bl if so, when it is 1i1'~ly to be im-
I>lemcnted and the main details there-
f)t? 

The Minister of Health (Dr. Sushila 
Nayar): (a) and (bl. The C,G,H. 
Scheme as applicable to Central Go-
veJ'ment servents in Delhi has bel'n 
extended to the member, of the pub-
Iil' in four s~leeted areas namely. An-
drew!i Ganj. Kidwai Nagar, Laxmibai 
Nngal" and Moti Ballh, as an ex peri-
mE'ntul measure. The srhcme has 
started functioning with effect from 
the 1st July, 1964. It will provid(' 
facilities on i.I contributory basis to 
thOst~ who join the s('hC'mc. The rat'~ 
of ('ontribution is Rs, 18,40 per an-
num per individual subject to a 
maximum <11 Rs. 92,00 per annum for 
the whole family a. defined in the 
Rul~s. 

Searcll of a Fore.... FIrm'. OIIIee 

r SIu1 Yuh .. 1 Slqh: 
Shrl Mollaa S.arap: '112'1 Shri s. M. BaDerjee: 
SIu1 D. D. MaDtrI: 
Shri laclraJlt Gapta: 

Will th" Minister of FlllUIee be 
pleased to state: 

(a) whether it is a fact that pre-
mises at a toreign ftrm were searchE'd 
by the enforcement Directorate in 
Calcutta on 4th June, 1964, fOr alleg-
ed contravention at Foreign Exchange 
Regulations Act; 

(b) if so, the name of the firm; and 

(0) the result of the search? 

1'be MlIIIster ot PIaJUlIIlI (Shrl 
B. R. Bha,rat): Ca) Yes, sir. 

(h) and (e). Documents at incrimi-
nating natljre- were seizE-d. Investi-
gation is continuing and show cause 
lIotice. have been served • on the 
parties, Pending completion at these 
enquiries it is considered desirable 
not to ci,ve the names of the firms. 

LaAd Rotor_ 

f Shd P. C. Borooah: I Shrlmati Savltrl Nigam: 
Shrl S. C. Samuia: 

I Shrl M. L. Dwlvedl: 
I Sltrl A, K, Gopalan: I Shrl Namblar: 

Shrl Imblehlbava: 
I Shrl Yashpal SlIlgh: 

*113. ~ Shrl Surendra Pal Sinlh: 
I Shrl p, B. CbakraverU: 

I Shrl DaJI: 
Shri D. D. Purl: 

I Shrl Kolla Venkalah: 
I Shrl I. P. J),oUshI: 
I Shri VllIhwa Nath Pude,: 
I Shrl D. C. Sharma: 
L Shrl P. Venkataaabbalah: 

Will the Minister at Plaulll.. b. 
pleased to state: 

(a) the observation. Hnd recom-
mendations made at the meeting ot 
the Land Reforms Implementation 
Committee held on the 2Sth June, 
1964; and 

(b) the deci.ion. taken by Govern-
ment in the light at the same? 

The MlIllster ot ........... (Shrl 
B. It. llhapt): (a) and (b). A .tate-
ment is placed on the Table at the 
House. [Placed in Librarl/. Se. No, 
LT-3060/84j. 

lkltuh ...... 

r Shri VllIhram .r .... : 
Shrl P. C. -'-11: 011"1 Shrl P. B. Chaknavertl: 
Shri TrIdIIt K .... ar 
Chaadllarl: 

L Shrl Kama Clwl4ra Mal1lck: 

Will the Minister at n_ be 
pleased to state: 

(a) whether an agreement tor B 
British loan or £ 10 million. to India 
has been signed recently; 

(b) if so, the terms of the joan; and 
(c) the projects which are 1.0 b· 

financed with this loan? 

TIle MIIoWer .f PIa...... (Art 
B. It. Bbaptl: (a) Yel; Sir, 

(b) The loan allrHmeDt provid. 




